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Incentives to- Farmers Aflfected ‘Due ‘to
Acguhiﬂon of Land in (‘handngnrh

‘1344, SHR! PAWAN KUMAR
BANSAL: Will the Minister of HOME
AFFAIRS be pleased to state:

“ta) whether in view of large scale
acquisition of ‘agricultural lands for
the - dévelopment of Chandxgaxh a
large number of farmers are forced
to adopt other professions like dairy
farmmg, poullry farmmg etc. and

(b) if- so. the incentives provided or
proposed to be provided by the Gov-
ernment to such persons?

THE MINISTER OF STATE IN
THE MANISTRY OF PARLIAMEN-
TARY AFFAIRS AND -MINISTER
OFSTATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB)‘ (a) and (b) Inforiation is be-
ing collected and will be lmd on the
Fable of the House -

Kidnappings by ULFA . -

1345. SHRI MOHAN SINGH: Wil
the. Minister .of HOME AVE AIRS be
pleased to state:

(a) whether twelve senior ofticers of
Assam weer kidnapped by VILFA"ex-
tremists in Assam on July 1, 1991:

(by if so, whether one Russian Min-
ing Engineer, among those kidnapped
Government officers, was killed on
Jlﬂ?«? by the ULFA cxtremists; and

(c) the steps being taken by the
< Government to eliminate ULFA terro
nsm in Assam?

THE MINTSTER OF STATE IN
THE MINJSTRY OF PARLIAMEN.-
TARY AFFAIRS AND MINISTER
OF. STATE IN THE MINISTRY OF
HOME AFFAIRS (3HRI M. M. JA-
COB) (a) According to information

ived from. the Govt. of Assam, 14
?:Ials of State Govt., Central Govt..
pntral Public Undertakmgs including
a Russian Miniig Engineer were kid-
na,;ppe y. suspected ULFA extre-
5o,n l 7-91 . from diffcrent plncc;
inthe Siate. |
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Russian Engineer had been killed by
them:on 6-7-91 in an encounter. ’

(c)- The Chief Minister of Assam is
trying to bring round ULFA to the
negotiating table and has offered to
talk to them.

Clalmmg of Res‘ponslblhty for Assas-
sination of Shri Rajiv Gandhi

- 1346. PROF. K. V. THOMAS: Will-
the Minister of HOME AFFAIRS be
pleased to state: :

(a) whether the Government  are
aware of a letter from the Member of
the Central Committec LTTE publi-
shed in Sunday Observer, Colombo
regarding. the killing of Shri. Rajiv
Gandhi and also a hit list of Indian
VVIPs: and

(b) if so, the action tdken in this
rcgard’ ’

THE MINISTER Or ST ATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE-MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB):*(a) Yes, Sir. :

(b) The contents of .the Jetter. were
conveyed to the concerned - security
authorities and they were requested to
cnsure necessary security arrangements
for the Indian VVIPs on the “hit
list.”

[Trarislalion]'
Infiltration of Pak Trained Terrorists

1347. SHRI1 YASWANTRAO PA-
TIL: Wil the Minister of HOME
AFFAIRS be pleased to state: -

(a) whether. the attention of the Go-
vernment has been drawn to the news
item captioned “12 Hajar Ugarvadp
yon Ko Pak Sena Ka Prashikshan”,
appearing in the daily “Hindustan”
dated July 12, 1991: ‘

(b) whether some womén terrorists
have also undergone training: and

«(c) if so- the steps taken by the Go-
vernment to combat terrorism in bor-
der States and.check tbe. infiltration
of Pak trained terromts,dfecuvcly‘? _
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SfIRI M. M. JA-
COB): (a) Yes. Sir.

(b) There are no confirmed reports
of .women (errorists having undergone
training.

. (c) Besides, stepping up vigil on the
border, dusk to dawn curew hus been
clamped in the 5 km. belt along the
border. Intelligence set up has been
beefed up, Disturbed Areas Act and
Armed Forces (Special Powers) Act
have been enforced in the border dis-
tricts of J&K and there is better co-
ordination between the Army, Para
military Forces and the State Police.

[English]

Condemnation of Acts of Terrorism
in Jammu and Kashmir by European
Parliament

1348. SHRI RABI RAY: Will the
Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) Whether the Europcan Parlia-
ment has unequivocally condemned
all acts of terrorism in Jammu and
Kashmir: and

(b) if so, to what extent it has hel-
ped in the release of hostages and res-
toration of normalcy in the State?

THE MINISTER OF EXTERNAL
AFFAIR (SHRI MADHAVSINH
SOLANKI): (a) Yes Sir.

The European Parliament passed a
Resolution on 11th July. 91 unequi-
vocally condemning the terrorist ac-
tions and kidnappings committed by
certain Kashmin militant groups.

{b) The Foreign hostages had alre-
ady becn released before the passage
of the Resolution. The Resolution re-
flects the growing awareness of and
condemnation in Europe of the vio-
lence, kldnappmgs and cther terrorist
actions perpet by the fterrorists.
The release of ' hestages  or
imprevement in the situation:in Jam-
mu & Kashmir has fot taken place.
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[Tramlaaon]
Schemes for D%Sﬂwﬂ Dnms

1349. SHRI V. N. SHARMA: Wiﬂ
the Minister of WATER RESOUR-
CES be pleased to state:

(a) whether some schemes for dred-
ging the silted dams and l.urge anciemt
tanks in Uttar Pradesh and Madhya
Pradesh are pending with the Union
Government:

(b) if so. the details thercof: and

(c) the time by which those are. Hi-
kely to be cleared?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA.-
RAN SHUKLA): (a) No such sche-
mes are pending with the Union Gov-
ernment.

(b) and (¢) Do not arise.

[English] .

Constitatior of Goa Freedom Fighters -
Committee

1350. SHR1 RAM KAPSE: Will
the Minister of HOME AFF MRS ‘be
pleased to state:

(a) whether the Union Government
have received any proposal from the
Goa freedom fighters for the forma-
tion of a Commmec consisting of emi-
nent Goa freedom fighters for redres-
sal of their grievances: and

(b) if so, the details tuercof and the
action taken by the Government in
this regard? X

THE MINISTER Or STATE IN
THE MINISTRY Of PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF .
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) and (b) The former Primg
Minister while inaugurating the All
India Goa Satyagrahis Couference on
27-4-91 at Panaji, Goa, had stated that
a nine member Committee headed by
Shri N. G. Gorey and consisting of
Prof. Madha Dandavate. S/Shri Mo-
han Dhaiia ‘and Shriblisu Liniaye 'with



